1 STATEMENT SHOWING INSTITUTION DISPOSAL AND PENDENCY
(WRIT, CIVIL & CRIMINAL MAIN CASES) AT THE END OF September 2016
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NOTE : 1. Total number of 20 cases in institution % total number of 45 cases in disposal Column entry is made as a B; g institution & disposal due
to entry in previous month or years in Case Information System. It is pertinent to mention here that there are no provided by OIC NIC of the
cases of backlog Institution & Disposal. \
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